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rder dated : 12,1.05 

V 

Heard r. T.Rath,Ld. Cinsel for the 

applicant and Mr. G.Singk, IA. M. Standing 

CSWtSeI.. 

By fi].ing nomo dated 12.1.05, Lea. 

C.inel for the applicant sibnitted that the 

applicant has already leen a,inted as GDSW 

of ArapatM 3.o vide order of the Respon-

dents dated 11.10.04. 

In this view of the matter *othing 

sur"ives in this 0.A,, for farther adjidjcatiøn, 

which is accordingly dispesed of. No Costs. 
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Vice-Chairman 
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